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Construction of Married Accommodation
in Chandigarh

7211. SHRI A. N. VIDYALANKAR :
Will the Minister of DEFENCE be pleased
to state :

(a) whether his Ministry has laken a
decision to construct married accommaoda-
tion for the civil employees of the Defence
installations serving at Chandigarh;

(b) if so, how many employces will be
benefited and;

(o) if so, the names of the installations
a number of workers _who are entitled to
it ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) Yes, Sir.
Government have agreed to provide
married accommodation to civilians at the
scale of 15 to 25 of the authorised strength
of formations Headquarters and units
proposed to be located at and near
Chandigarh.

(b) Information is bcing collected; and
will be placed on the Table of the House.

(c) It will not be in public interest to
namc installations/units which are located
at or near Chandigarh.

Sterilisation by Untrained Medical
Officers

7212. SHRIN. E. HORO : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether there is any proposal under
Government’s cosideration not to allow
any Mcdical Officer to perform sterilisation
opcrations until he is properly trained and
certified by competent authorities; and

(b) if so, the main features thercof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA : (a) and (b). Instructions were
issued to the State Governments by the
Central Government as far back as 1967
that Medical Officers in the Districts
should be trained in sterilisation opera-
tions. The responsibility for training the
doctors was cast on the Chief Medical
Officer/Civil Surgeon of the District.

Issue of Licences of Petcol Pumps to
Educated Unemployed in Madhabani
Darbhanga

7213. SHRI JAGANNATH MISHRA :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

[}

(a) whcether preference is given to edu-
cated unemployed of the locality with
regard to the issuing of licences for petrol
pumps;

(b) whether this principle has bcen
taken into consideration in issuing licence
in the Eastern Zone of Madhubani in the
District of Darbhanga in Bihar; and

(c) if not, the reasons therefor ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) One of the eligibility conditions for
thc allotment of dealerships is that the
uncmployed graguates should belong to
the civil districts in which the dealership is
to be operated or to the civil districts
(withjn the same State) whose boundarics
arc adjucent to that of the aforesaid
district. The namec of the concerned
districts are mentioned in the notices for
dealerships published in the press. The
question of giving any preference on this
account amongst the eligible candidates
docs not arise,
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(b) 10C have not advertised for any
retail outlet dealership at Madhubani in
the Distt. of Darbhanga in Bihar.

(c) Does not arise.
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